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3 Declaration of Assets-and Liabilities

: Year 2&%@1‘:‘%
L. GAURAY. LUMAR. SHARMA. ... son/daughter/wife of . SHIV..SHANKAR. SHARMA

aged...... 36 XEARS .......... years,l belonging to rﬁ;‘ﬂ.«&.R,...V\tDHﬁN L ——
service and presently working as OFFICE. ATTENDE,NTCGARI}EMEK) ............. o

C)f/’/bieg Q/’ give herein:=below the detalls of the assel:s (Immovable, movab#e, bank balance, etc.) of
"(\’\ mysélfy my-spouse-and dependants*: S

7 A ‘Details: 6f:movable assets :
(Assetfs:fn’:-jolnt-name:fri'dlcatlng the extent of joint-ownership will also have to be
.given)
Sr. | - Description salf “Spouse Dependant-1 | Dependant-2 | Dependant-3
“No. » Namé(s) ~Name Name Etc. Name
(i) [ Cash loao = i e I o ]

- (i) | Deposits in
: Banks, Financial ,0000
Institutions And | S8/ B 5
Non-Banking -
Financial
Companies

(iii} | Bonds; : .
Debentures and
Shares in : — -
companies : :

(iv) | Other financial
institutiohs,
NSS, Postal ° : S L : g

-Savings;-LIC- . ; oy e
Palicies, etc

(v) ‘VM_d'tor Vehicles
' (detals of 4 5 =
make, etc,) - : il e

(vi) | Jewellery (give :
details of ,
weight'and i = ol x
value)

(vii) | Other assets, ;
stich as values : 7 e i
; of claims / :

L. .- | Interests

" Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in fespect of listed companies and as per books in the case of non listed

- companles should be given.
_”*_ Dependant _here means a person substantially . depandent on..the-income-of-the—isace ...

em proyee
| : G&:lunv kurrw; Jﬁmmq




~

o SR

“Sr.
“1#No.

ior

"[F(iil) [ Buildings (Commercial

B. Details of Immovable assets
[Note: Properties in joint ownership Indicating the extent of joint ownership will

also have to be indicated]

Dependant-2

Dependant-i
Name

Nama

Spouse

. Description : Self
Name(S)

Dependant-3
Etc, Name

(i) | Agricultural Land
- Location(s)

- Survey number(s) » _
- Extent (Total il e 1% =
measurement)
-Current market value

(Ii) | Non-Agricultural Land
- Location(s)
-Survey number(s) o gl
£ EUCMINGES, R S,
measurement)
-Current market value

and residential)
Location(s)

- Survey /daor. -
number(s)

- Extent (Total
measurement)

- Current market
value

(iv) | Houses / Apartments,
etc. :

- Locatfon(s)

~ .7 °| - Survey /door e Y Lo -
' number(s) : N -7
- Extent (Total '
measurement)

- Current market
value "
Others (such as
interest in property)'; :

= give here!n below the details of my l!abl“tIES / overdues to public financial

“institutions and government dues:-
[Note Please glve separate deta:is for each ltern)

’i Sr. Descriptmn " Name & address of Bank / Amount outstandmg as
#No, T Financial Institutions(s) / o] o
_Department (s)

@ | (i) Loans from Banks

(i) Loans from financial / { ,

institutions... 5 s : R

(iif) Governrnent Dues i :

(a) dues to departmients : i e
dealing with government SR e
accommodation

(b) dues to departments
dealing w:th supply of
water .

(c) dues to departments AT R
[ dealing with supply of
electricity




(d) dues to departments
dealing with telephones

(e) dues to departments
dealing with government
transport (including
aircraft and helicopters)

(f) Other dues,. if any

(b)

(i) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]

JVDPSFP6IN

(ii)- Wealth Tax [Also

"} indicate the assessment
‘|syear upto which Wealth
Tax:return filed.]

[ :(ii)"Sales Tax [Only in
|:case:ofi proprietary
" l:business]

[ (iv) Property:-Tax_ |

~C. Personal:Detail

GPF/CPF/PRAN No.

- Gender

Date of

‘ 1HO155365Y4] §

- [MAE

| (M/F)

Birth - -

RHE (DD/MM/MY)‘

Class/Group 3. I’ (A/B/C)

[BlHAR V [DFIAN SABHA

(Full Nanig'é, g8 S =BlRar Administrative Service,

"“Cadre

B S.S.- Bihar. Se'creta‘riat Service etc.)

Home District = M PAT N-Ar
I hereby declare that the above detalls are true to the best of my

' know!edge and belief.

P-!ace' P&TNM’ .......
 Date: Q‘?,IOZUMK....;

the:

B .r.':',f_-_ -1 TN =~ ¥k ‘

Si'gna.ture Gm.unm/ kLU'rm }r\wma Cssnsnens
. _Name of Employee: GI&(IMV (ﬁJMﬂﬂ. .SHARI"M
Designation:. Off[ﬂ: ATTfNDJfHT GIARDENF&

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper w1th computer typed (smg!e 5|de)

=~ inprescribed format:

Gmmv kemes .Sfmm




